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Provident Fund of Jute Workers 

1963. SHRI GURUDAS DAS GUP- 
TA; Will the Minister of LABOUR be 
pleased to state; 

(a) whether it is a fact that the 
jute mill owners are perennial defaul- 
ters in depositing provident fund 
contributions; 

(b) what is the amount of default- 
ing mill-wise at present- 

(c) what steps Government have 
taken for the recovery of the dues; 
and 

(d) whether Government propose 
to cancel the exemption of defaul- 
tiij; mills? 

THE MINISTER OF STATE OF 
THE MINISTRY OF LABOUR (SHRI 
T. ANJIAH): (a) to (d) A State- 
ment showing the amount of provi 
dent fund contributions outstanding 
against the jute mills and the action 
taken by the provident fund authori- 
ties for realisation of the outstanding? 
dues, as also cancellation of exemp- 
tion, as on   30-11-1984, is attached. 
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